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 Title  :  Motion  for  election  of  two  members  to  the  General  Council  of  Indian  School  of  Mines,  Dhanbad  (Motion  adopted).

 12.19  hrs.

 (ii)  General  Council  of  Indian  School  of  Mines,  Dhanbad

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRI  M.A.A.  FATMI):  Sir,  on  behalf  of
 Shri  Arjun  Singh,  |  beg  to  move  the  following  :

 "That  in  pursuance  of  the  provisions  contained  in  clauses  (ii)  to  (iv)  of  rule  4  read  with  clause  (3)  of  rule  15  of  the  Rules
 and  Regulations  of  the  Indian  School  of  Mines,  Dhanbad,  the  members  of  this  House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  may  direct,  two  members  from  among  themselves,  to  serve  as  members  of  the  General  Council
 of  the  Indian  School  of  Mines,  Dhanbad,  subject  to  the  other  provisions  of  the  said  Rules  and  Regulations."

 MR.  SPEAKER:  The  question  is  :

 "That  in  pursuance  of  the  provisions  contained  in  clauses  (ii)  to  (iv)  of  rule  4  read  with  clause  (3)  of  rule  15  of  the  Rules
 and  Regulations  of  the  Indian  School  of  Mines,  Dhanbad,  the  members  of  this  House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  may  direct,  two  members  from  among  themselves,  to  serve  as  members  of  the  General  Council
 of  the  Indian  School  of  Mines,  Dhanbad,  subject  to  the  other  provisions  of  the  said  Rules  and  Regulations."

 The  motion  wes  adopted{ak18].


